
 

IN THE HON'LE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

I.A. NO_226 of 2026 

IN 

ORIGINAL APPLICATION NO. 100 OF 2026 

IN THE MATTER OF:  

Gram Panchayat Galhri ._            …Applicant  

Versus 

Union of India & Ors.              ….Respondent (s) 

INDEX 

SI.NO. PARTICULARS Pg. No. 
1. Affidavit dated 17.03.2026  
2. Affidavit dated 25.03.2026 by Chief Engineer   
3. Proof Of Service  

 

 

 
 
       APPLICANT/RESPONDENTS  
 
 

THROUGH 
 
 

SHEENU PRIYA,  
ADVOCATES,  

Off:24 LGF, FIROZ GANDHI  
ROAD, LAJPAT NAGAR-III,  

NEW DELHI-110024,  
M:- 8376982005  

DATED: 26.03.2026  
PLACE: NEW DELHI 
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SHEENU PRIYA <sheenupriya22@gmail.com>

SERVICE OF AFFIDAVIT IN IA NO. 227 OF 2026 IN OA NO. 100 OF 2026
1 message

SHEENU PRIYA <sheenupriya22@gmail.com> Fri, Mar 27, 2026 at 11:52 AM
To: office@ngchamber.com, Thakur Ankit Singh <thakurankit2627@gmail.com>

Sir/ma'am,

PFA the service of Affidavits in the IA No. 227 of 2026 

Regards,
SHEENU PRIYA,
Advocate,
Off: 24, LGF, Feroze Gandhi Road,
Lajpat Nagar-3, Delhi-110024.
Mob: 8376982005

affidavit ia 227.pdf
1216K
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